Matters Under

a dining car. Food supply is not
(satisfactory. A Chair-car coach is
Aurgently needed to be attached to
this train for the convenience of the
passengers who cannot afford first
class travel. The Railway Ministry
is urged upon to remove these in-
adequacies in the said train.

(iii) Reported token strike bv Delhi
University Karamcharis
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(iv) Need for immediate supply of

Cement in Barmer district of
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(V) Protection to Indian fishermen
FROM POACHING FOREIGN VESSELS

SHRI K. T. KOSALRAM (Tiru-
chendur): Mr. Deputy-Speaker, Sir,
for one lakh fishermen living on the
Gulf of Mannar coast in Tirunelvsli
district, Ramnad and Kanyakumari
districts of Tamil Nadu setting sail
to cash the fish is like going to war.
The foreign poaching vessels in this
area rough them up and seize their
nets together with the catch and at
times ewn sink their boats-. It 1is
not uncommon that their catamarans
are riven into two by these mechanis-
ed boats. It has become a normal
feature that Sri Lanka navy men sud-
denly appear on tbe scene, order the,
fishermen to follow them and once
they are within Sri Lanka waters,
they board the vessels and loot the
catch. in one month alone, Sri Lanka
navy men had seized sixty-four of
their boats.

The Deputy Director of Fisheries
of Tamil Nadu has recently announ-
ced the capture of One Taiwanese
fishing trawler with variety of fish
valued at about Rs. 70,000. The cap-
tain of this trawler has stated that
35000 fishing trawlers arc in Indian
waters for two to three months at
a stretch. In this period they transfer
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is estimated to be of the order of Rs.
6 arores'. This captured Taiwanese
vessel is still in Tuticorin harbour.

Thus, our national wealth to the
order of 6 crores a year is swin-
dled by foreign vessels by catching
fish in our territorial waters. Besides
the loss of national wealth, the liveli-
hood of nearly a lakh of fi?hermen
Navy vessels, thus giving protection to
these foreign vessels.

I demand that the Agriculture
Minister should take it up with the
Minister of Defence and ensure 24-
hour patrolling of this area by Indian
Navy vessels, thus giving protection
to our fishermen and to our national
wealth

(vi) Reported mol estation op a
women by G. R. P. at Kishanganj,
Biha r.
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MR. DEIJUTY SPEAKER: Do npt
make any other speech; you must
read what you have written and given.
Other tilings will not be recorded.

13.41 hrs.

DEMANDS FOR GRANTS (Gene-
ral), 1980-81—Contd.

MR. DEPUTY-SPEAKER: The
Hou>e wi 1 now take up further dis-
cussion and voting on the demands
for r*ants n "Her the control of the
Ministry of External Affairs.

SHRI EDUARDO FALEIRO (Mor-
mugao): Mr. Deputy-Speaker, fore-
ign nc’icv is fortunately one of those
aspects or spheres of national political
life where there ig a broad consensus
and the sharp political divisions that
one witnesses in manv other aspects
of national life do not find a place



